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SUVASH CHANDRA GHOSH

‘ --Applicant
EASTERN RAILWAY
| | "R.e'spo_ndents :

- For Thé Appi‘i’canf(s)i None

’ For The Respondent(s): None

ORDER(ORAL)

Per Ms BldlSha Banemee Member (J)

None for the applicant desplte'-repea-tedf-:calls.: .

" Hence, we presume that the applicant ‘has lost’ i‘ﬁferést_.itol:_ pursue:: . —

the ;rnatt.ell"_.‘_épy'éﬁufthef and, accordingly, the ‘matter is dismissed for

default 1nvok1ng Rule 15 (1) of the CAT (Procedure) Rulés, 1987.
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